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1 2 3 4 5

West Bengal 88752 16805 12995 3810
Andaman and Nicobar

Islands 8249 6711 6724 -13
Chandigarh 114 17.26 17 0.26
Dadra and Nagar Haveli 491 213 211 2
Daman and Diu 112 9.27 6.15 312
Lakshadweep 32 27.06 27.06 0
Puducherry 480 50.06 50.06 0
Granp Torar 3287263 697898 692027 5871

Speedy clearance of infrastructure projects

1945. SHRI AJTAY SANCHETT: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) the details of wvarious infrastructure projects pending for want of
environmental clearance, project-wise and State-wise;

(by whether any mechanism exists for speedy clearance of infrastructure
projects;

(¢) the reasons for delay in providing clearance to the infrastructure projects;
and

(d) in what manner Govemment propose to remove the barriers on the way of
clearance of these infrastructure projects?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT,
FOREST AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) The
State-wise details of proposals related to infrastructure sector, presently under
consideration of this Ministry for grant of environment clearance in terms of the
provisions of the Environment Impact Assessment Notification (EIA), 2006 are given
in the Statment {See below).

(by and (c¢) The proposals for environment clearance are considered as per
provisions of the EIA Notification, 2006 as amended from time to time, which #ter-

alia provides for timelines of various stages of the process. However, adherence to the
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timelines 1s subject to the requisite information provided by the project proponents,

public hearing, etc.

{(d) To facilitate clearance of the projects, the Ministry has initiated certain
steps, which include online submission of the proposals, regular meetings of Expert
Appraisal Committee, streamlining the procedure, finalization of sector specific
manuals along with the standard Terms of References, Delegation of more powers
to constitution of State/Union Territory level Environment Impact Assessment

Authorities, etc.
Statement

Infrastructure sector projects under consideration for

grant of environmeni cleavance

Sl No. Project Details

Andaman and Nicobar Islands

L. Development of alternate Sea route to Baratang Island from Port Blair,
North and Middle Andaman District by M/s Andaman Lakshadweep
Harbour Works

Andhra Pradesh

2. Proposed Oil and Gas Development 1n existing Ravva Offshore Field,

PKGM-1 Block, off Surasaniyanam in Bay of Bengal, East Godavari
District, Andhra Pradesh by M/s Cairn India Limited

3. Proposed FSRU Based LNG Terminal at Kakinada Deep Water Port,
Kakinada, East Godavari District, Andhra Pradesh

Delhi

4. Proposed Prefab CAT-IT and EWS Housing for Delhi Development
Authority at pocket-1 B, Sector Al, A4 Narela, New Delhi by Delhi
Development Authority

5. Environmental Clearance proposed construction of EWS and CAT-II
Housing Project located at Pocket 1-C, Sector A-1 to A-4, Narela, New
Delhi by M/s Delhi Development Authority

6. Expansion of Dr. B. L. Kapoor Memorial Hospital at Pusa Road, New
Delhi by M/s Dr. B. 1. Kapoor Memorial Hospital

3 Additions and Alteration of Central Hospital, Northern Railway,
Chelmsford Road at New Delhi by M/s Northern Railway, New Delhi

8. Proposed redevelopment of Housing of Hon’ble Members of Parliament
at North and South Avenue, New Delhi by M/s CPWD

9. Proposed construction of Hospital Project at Sector-6, Dwarka, New

Delhi by M/s Human Care Medical Charitable Trust
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Sl No.

Project Details

10.
1.
Gujarat

12.

13.

14.

15.

16.

17.

18.

19.

20.

21

Prefab CAT-IT and EWS Housing for at Pocket-1A, Sector Al, A4, Narela
New Delhi by M/s Delhi Development Authority

Construction “Aakash Healthcare” (Hospital Project) at Main Road,
Sector-3, Dwarka, New Delhi by M/s Aakash Healthcare Pyvt. Lid.

Laying of Onshore Treated Waste Water Disposal Pipeline for 25 MLD
capacity upto Landfall Point near Nakti Creek, Gulf of Kutch, Gujarat by
M/s Welspun India Ttd.

Development of Dholera Greenfield International Airport at Navagam,
Guyarat by M/s Airport Authority of India

Widening and improvement of the existing highway to 2-lanes with paved
shoulder/4 lane/6 lane of Bhavnagar-Pipavav-Porbandar-Dwarka Section
of NH-8E in the State of Gujarat by M/s NHAI

Rerouting of ‘42 Scuth Basin Hazira Trunkline (SBHT) pipeline’ as
permanent remedial measures at Umbhrat beach at Surta, District Surat
{Guyarat) by M/s Oil and Natural Gas Corporation Ltd.

Proposed Expansion of Secured Landfill (Phase I11) of Existing Integrated
Common Hazardous Waste Treatment, Storage and Disposal Facility
(TSDF) at Plot No. 9701-16, GIDC, Ankleshwar, Gujarat by M/s Bharuch
Enviro Infrastructure Limited

Intake and outfall facilities of proposed 2x660 MW Coal Based Power
Thermal Plant at Village Kaj-Nanavada, Kodinar Taluka, Dist.- Gir
Somnath, Gujarat by M/s Sharpoorji Pallonji Energy (Gujarat) Pvt. Ltd
Construction/establishment of Seawater Intake and Effluent disposal
facilities in Arabian Sea for proposed Soda Ash Project by RSPL Limited
near Village Kuranga, Taluka Dwarka/Okhamandal, Distt. Devbhumi
Dwarka (earlier Jamnagar District), Gujarat by M/s RSPL Ltd.

Laving of pipeline for release of Storm Water Run-off into Dhadhar River
at Village Magnad, Taluka Jhambusar, Bharuch, Gujarat by M/s Super
Salts Private Limited

Installation of Water Pipelines and Coal Transportation System for the
1980 MW Coal Based Thermal Power Project at Chillakur Tehsil, Nellore
District, Andhra Pradesh by M/s Kineta Power Private Limited
Enhancing marine disposal of effluent quantity from 60 MLD to 75 MLD
from Kantiyajal into deep sea through existing offshore pipeline and
laying of booster pumping discharge line of 1.8 km. length from plant
to land fall point at Dist. Bharuch, Gujarat by M/s Narmada Clean Tech
Limited
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Sl No.

Project Details

Haryana
22,

23.

24,

25.

26.

27

28.

29.

30.

31

32

Proposed development of “Shopping Complex™ at Palam Vihar, Block-H,
Gurgaon, Haryana by M/s Natural Product Bio-Tech Ltd.

Construction of Affordable Group Housing at Sector-63 A Gurgaon
Manesar Urban Complex Village-Ullahwas, Tehsil Sohna, Distt-Gurgaon,
Haryana by M/s Sunrays Heights Pvt. Ltd.

Construction of proposed Group Housing Project at Rojka Meo Industrial
Estate, Mewat, Haryana by M/s MMTC Pamp India Pvt. Ltd.

Proposed development of “Group Housing Colony™ at Sector - 63,
Kundli, Sonipat, Haryana by M/s Regards Developers Private Limited
Proposed development of “Commercial Colony Project” at Rect No. 41
- Killa No. 5/3/2, 6/1/2, 7/1/1/1/1, Rect No. 41 — Killa No. 7/1/1/1/2,
Rect No. 50 — Killa No. 10/3, 9/1/1, 11/2/1/1, 12/1/1, Rect No. 41-Killa
No. -6/2, 7/1/1/2, 15/1/1 Location — Revenue Estate of Village-Hayatpur,
Sector-93, District -Gurgaon, Haryana by M/s 1.S.R Buildcon Pvt. Ltd.
Proposed development of Group Housing Project at Village Badshahpur,
Sector-65, Gurgaon, Haryana by M/s Mangalam Multiplex Pvt. Ltd. and
Others

Proposed “Fomra Lights” — A Residential Development at Sy. No,
552/2D1, 552/2G, 560/5C, TI2/3A 1, 772/3C, T72/3B, 772/3D, 772/32,
T73/1,773/2,773/3,775/1A 1B, 774/2A, 774/2B, Kuthambakkam Village,
Thiruvallur, Tamil Nadu by M/s Fomra Housing and Infrastructure Private
Limited

Proposed development of “Group Housing Celony” at Village — Kasar,
Sector- 4A, Bahadurgarh, District- Jhajjar, Haryana by M/s Omaxe Ltd.
Proposed development of “Commercial Colony” at Sector-38, Faridpur,
Panipat, Haryana by M/s TDI Realcon Pvt. Ltd.

Group Housing Project at Sector-3, Village Dharuhera, Distt. Rewari,
Haryana by M/s Brihaspati Construction Pvt. Ltd.

Proposed construction of 25 MLD Sewerage Plant at Village-Narkatar,
Kurukshetra, Haryana 195 (8-00), 196 (8-0), 199/2 (7-2), 200/2 (7-2),
201/2 (6-13), 202 (8-0), 203 (3-0), 204 (8-0), 205 (8-0), 206/2 (8-0),
207 (8-9), 209 (9-18), 210 (8-0), 211 (8-0), 212 (8-0), 213/2 (6-13), 222
(11-9), Village Narkatari, Kurukshetra, Haryana by M/s Public Health
Engineering Division, Kurukshetra, Haryana.
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Sl No.

Project Details

33

34

35.

36.

37

38

39.

Proposed expansion of SRM University™ - Phase 11 at Plot No. 39, Rajv
Gandhi Education City, Delhi NCR, Village Sonepat Kundli Urban
Complex, Sonepat, Haryvana by M/s SRM Institute of Science and
Technology

Proposed development of Affordable Group Housing Project at Rect
No. — 36: Killa nos. 18, 19, 20 Rect No. — 37: Killa nos. — 16/1, 16/2,
24, 25, Village Dhunela, Sector- 35, Sohna, Gurgaon, Haryana by
M/s Tulsiam Construction and Developers Limited

Proposed development of Affordable Group Housing Colony at Sector
111, Village Chauma, Distt. Gurgaon Haryana by M/s Lotus Realtech
Private Limited

Proposed development of Affordable Group Housing Colony Project
at Sector 71, Village Fazilpur Tharsa, Distt. Gurgaon, Haryana by
M/s Sarvpriva Securities Pvt. Ltd.

Setting up of port based product SEZ at Kandla Port, Gujarat by
M/s Kandla Port Trust

Proposed construction of Group Housing Colony at Sector-3A
Bahadurgarh, Haryana by M/s IBG Buildcon Pvt. Ltd

Proposed construction of Affordable Group Housing Colony Project
at Sector 71, Village Fazilpur Jharsa, Distt. Gurgaon, Haryana by
M/S Sarvpriya Securities Pvt. Ltd

Himachal Pradesh

40.

Development of Integrated Municipal Solid Waste Management Project
at Kinduwal Village, Solan District, Himachal Pradesh by M/s Baddi
Barotiwala Nalagarh Development Authority (BBNDA), Baddi, District
Solan, Himachal Pradesh

Jammu and Kashmir

41. Construction of Group Housing Project “Safa Valley” at Kh. No. 49, 50,
51, 52, 41, Sumwan Tehsil and District Jammu, Jammu and Kashmir by
M/s 8 Boundaries Builders Pvt. Ltd

42. Proposed construction of Group Housing Project “Ansal Grace” at Village
Chowadi, Tehsil - JTammu, Jammu M/s Hamid Infrastructure

Karnataka

43. Development of Hazardous Waste Management Facility Phase-II
of Integrated Waste Management Facility in Karnataka at Village
Madanhatti, Distt. Kolar, Karnataka by M/s SMS Infrastructure Limited

Kerala

44, Layving of LPG pipeline from Puthuvypin to Kochi Refinery including

pumping facility at Puthuvypin, Kerala by M/s Kochi Salem Pipeline
Private Limited
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Sl No.

Project Details

45.

46.

47.

48,

49,

Development of a Multiuser Liquid Terminal at Cochin Port, Kerala by
M/s Cochin Port Trust

CRZ Clearance for mining of beach and minerals including mechanized
dredge mining at KMML lease Block No. Il covering an area of
88.119 ha in Kollam District by M/s The Kerala Minerals and Metals Ltd.
CRZ Clearance for mining of Heavy Sand Minerals by mechanized
dredge mining at KMMI, lease Block-V in Kollam District, Kerala by
M/s The Kerala Minerals and Metals Ltd.

CRZ Clearance for mining of Heavy Sand Minerals by mechanized
dredge mining at KMMI, lease Block-1 in Karunagappally Taluk Kollam
District, Kerala by M/s The Kerala Minerals and Metals Ltd.

Renewal of mining lease for mining of beach and minerals including
mechanised dredge mining at KMMIL lease Block No. VII covering an
area of 52.499 ha in Karunagappally, Kollam District by M/s The Kerala
Minerals and Metals Ltd.

Maharashtra

50.

51

52.

53.

54.

55.

56.

Development of building on plot bearing CTS No. 5, 6-A/1, A2 and B,7-A
and B, 8-Aand B, 9-Aand B, 10, 11-A/1, A2, and B, 12-A/1, A2 and B,
C-13B and 13C, 17-A and B, 18-A and B, and 25B of Village Charkop at
Kandivali (West), Mumbai by M/s Dhaval Developers, Mumbai
Development of All-weather Greenfield Jetty at Nandgaon, Taluk-
Palghar, Distt. Thane, Maharashtra by M/s ISW Infrastructure Ltd.
Expansion of the Dharamtar Jetty facility at Dolvi, Raigad, Maharashtra
by M/s ISW Dharamtar Port Private Ltd.

Proposed Re-routing of Mumbai Manmad Pipeline (MMPL), Mumbai,
Maharashtra by M/s Bharat Petroleum Corporation Ltd.

Development of residential building with MCGM parking on plot bearing
C.5 No. 1551 of Girgaum Division, D/Ward, Mumbai, Maharashtra by
M/s. HubTown Ltd.

Widening of existing NH — 4B, NH-348A (Previous SH — 54 and Amra
Marg) to Six/Eight lanes on the boundaries of proposed Navi Mumbai
International Airport and INPT on DBFOT pattern, Maharashtra by M/s
NHAI

Proposed development of residential building on plot bearing F.P No.
1211 of TPS-IV, Mahim Division at Yadav Patil Marg, Off. Veer Savarkar
Marg, Prabhadevi, G/North Ward, Mumbai, Known as Hindustan Mills,
Maharashtra by M/s Hoary Realty Ltd
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SI. No. Project Details

5% Construction of proposed residential project Vasant Greens’ at S.No.
98/5, 98/6, 76/1, 76/2, 76/3, 75/1, 75/2, 75/3, 75/5, 75/6, 7011, 71/1, 70/2,
77, 79/9, 79/10, 78/3, 100/10 of Shirgaon Village, Tehsil Badlapur, Thane
{Maharashtra) by M/s Konark Life Space

38. CRZ Clearance for Tata Powers for construction of 220 KV Kalwa Salette
Transmission line Maharashtra by M/s Tata Power Co. Ltd.

59. Installation of Coal Conveyor Belt at Trombay Thermal Power,
Maharashtra by M/s Tata Power Company Ltd.

Odisha

60. Widening and strengthening of existing 2 lane to 4/6 laning from
Panikoli - Keonjhar — Rimuli (km 0.000 to km 163.000) of NH-215 in the
State of Odisha by National Highways Authority of India

Punjab

6l. Proposed office-cum-commercial complex “Hampton Plaza” at
Phase-VIII, Focal Point, Ludhiana (Punjab) by M/s Ritesh Properties and
Industries Ltd

Sikkim

62. Construction of passenger Ropeway between Dhapper and Bhaleydhunga
in South Sikkim District of Sikkim by M/s Tourism and Civil Aviation
Dept., Government of Sikkim, Gangtok

Tamil Nadu

63. Construction of foreshore facilities for 1x800 MW North Chennai
Stage-I11 STTP at Villages Ennore and Puzhudivakkam, Ponnen Taluk,
Thiruvallur District, Tamil Nadu by M/s Tamil Nadu Generation and
Distribution Corporation Limited (TANGEDCO)

64. Construction of Groynes at Perathalai Village, Tiruchudur Taluka
Thoothukudi Distt., Tamil Nadu by M/s PWD/WRO, Basin Division,
Tamil Nadu

65. Construction of foreshore facilities for cooling water intake and outfall
structures for 2x800 MW Super Cntical Coal Based Thermal Power
Plant at SF. No. 146, 149 of Uppur Village and SF. Nos. 101 and
103 of Valamavoor and Thiruppalaikudi, in Thiruvadanai Taluk, in
Ramanathapuram Distt. Tamil Nadu by M/s Tamil Nadu Generation and
Distribution Corporation Limited (TANGEDCO)

66. Proposed expansion of “E Lights” IT Park at No- 23, Rajiv Gandhi Salai,

OMR, Navalur, Chennai, Tamil Nadu by M/s E Lights Techno Park Pvt.
Ltd.
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Sl No.

Project Details

67.

63.

69.

70.

71.

72.

73.

74.

75.

76.

Proposed construction of residential apartment at S No. 4288/12 and
4288/107, Block No.94 of Mylapore Village, Triplicane Taluk, Chennai,
Tamil Nadu by M/s CEEBROS Hotels Pvt. Ltd.

Proposed development of Industrial Park at Plot/Survey/Khasra No.
46/1, 46/3, 46/4, 47/3, 47/8B, 48/1, 48/2, 48/3a, 48/3b, 48/3¢1, 48/3c2a,
48/3c2b, 48/4, 48/5, 49/1, 49/2, 49/3, 49/4, 50/3a, 50/3b, 50/4, 50/7, 50/8,
5411, 54/3, 54/4, 54/5, 58/1 and 58/5, Vallam A Village, Sriperumbudur
Taluk, Kancheepuram District, Tamil Nadu by M/s IndoSpace AS
Industrial Park Pvt. Ltd.

Proposed Mall, Club house and Residential development at SF No. 199/1,
200, 201, 206, 205 part, Saravanampatti Village, Coimbatore, Tamil Nadu
by M/s Alliance Mall Developers Co Pvt. Ltd

Reconstruction of Fish Landing Centre at Mookaiyur in Ramanathapuram
District, Tamil Nadu

Construction of “SIS QueensTown” — A Residential Development at Sy.
No. 354/9A, 355/8, 356/1,356/2, 356/3A, 357/1, 357/2,357/3A1, 35971 A,
359/2A, 44/4, 44/5Cpt and 44/6, Kayarambedu Village, Kanchipuram,
Tamil Nadu by M/s South Indian Shelters Pvt. Ltd.

Proposed expansion of “Divya Sree Point IT Park™ at Sy. No. 449/1A,
450/1,450/2A and 450/2B, Village Sholinganallur, Kancheepuram, Tamil
Nadu by M/s Divyasree Infrastructure Developers Pvt. Ltd.

Proposed construction of Shopping Mall, Hotel and Hotel Apartment
- "The Marina" (Expansion) - A Mixed Development of Mall, Hotel,
Multiplex and Serviced Apartments at Sy. No. 13/14, Village Egattur,
Kancheepuram, Tamil Nadu by M/s Allied Majestic Promoters and OMR
Mall Developers Pvt. Ltd.

Proposed expansion of Residential Project — Oxygen at 260/4A, 260/4B1,
260/4B2, 262/1, 262/2 , 263/2A, 263/2B, 264, 265/1B, 296/1, 3, 4, 6, 7,
8A, 8B, 297, 298, 299/1, 3, New S.No. 301/5 (Old 8. No. 301/2), 360/2,
Village Perumbakkam, Perumbakkam, Tamil Nadu by M/s Urban Tree
Infrastructures Pvt. Ltd.

Construction of Residential Development — “URAPAKAM™ at Survey
No.119/1Band 16B, Village lyyancheri, Kancheepuram, Tamil Nadu by
M/s Urban Tree Infrastructures Pvt. Ltd.

Construction of Residential Development - WOW at S. Nos. 429/1D1
and 1D1 and 1E1, 1E2, {old S. No 429/1D and 1E) Sowmiya Nagar,
Perumbakkam Village, Kancheepuram, Tamil Nadu by M/s Urban Tree
Infrastructures Pvt. Ltd.
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Sl No.

Project Details

TE

18,

79.

80.

81.

32.

33.

84.

Proposed construction of Information Technology Park at S No. 281/1,
4 and 54/293, Kottivakkam Village, Saidapet Taluk, Rajiv Gandhi Salai,
Kandanchavadi, Chennai, Tamil Nadu by M/s Hasyaccess Financial
Services Limited

Proposed Residential Development at S. No. 294, 295, 296, 297PT, 300,
301, 302, 308, 309 and 310/1, Village Sholinganallur, Kancheepuram
Distt. Tamil Nadu by M/s Tamil Nadu Housing Board

Proposed Residential Development at SNo: 85/1 part, 3A2, 11, 13B,
13C,13D, 13E, 13F, 505/2,3,4,5,6,7.8,9, 10,11, 12,13, 14, 15,16, 17,
Pondur Village, Sriperumbudur Taluk, Kanchipuram District, Tam1l Nadu
by M/s Sterling Estates and Properties Ltd.

Proposed Residential Development at Sy. No. 4310/5, 4569/34, 35
of Block 96 and 100, Santhome Village, Mylapore — Triplicane Taluk,
Chennai, Tamil Nadu by Mr. T. V. Sathia Narayana

Proposed expansion in the Environmental Clearance issued to I'T Park “SP
INFOCITY™” at S.F. Nos. 36/17A, 227/1A, 227/1B, 227/2A1, 227/2A2,
228/1A1C, Perungudi Village, Kancheepuram, Tamil Nadu by M/s Faery
Estates Private Limite

Proposed Residential Development at 78, 79/1, 81/1A, 81/3, 82/1,
8174, 82/2A, Madambakkam Village, Tambaram Taluk, Kancheepuram
District, Tamil Nadu by Mr. K. Veluchamy

Proposed Residential Development at SNo: 33/2C1, 2C2, 2C3, 2C4,
2C3, 2C6 and Plot Nos. 118, 119, 120, 121, 122, 123, Arulmozhi Nagar
of Vengadamangalam Village, Chengalpet Taluk, Kanchipuram District,
Tamil Nadu by M/s PNB Realty Limited

Proposed Residential Apartment at Survey No. 123/1B, 2, 3, 5 and
124/1B, 3, 4, Chembarambakkam Village Poonamalle Taluk, Thiruvallur
District, Tamil Nadu by M/s. Developer Group India Pvt. Ltd.

Telangana

85.

Construction of Hospital cum Hospitality building at Plot/Survey/Khasra

No. 306, Village Bachupally, Rangareddy, Telangana by M/s Sri Lakshmi

Gayatri Hospital (P) Ltd.

Uttarakhand

86.

Development of an aerial passenger ropeway from Govind Ghat to
Hemkund Sahib at District Chamoli, Uttarakhand by M/s Uttarakhand
Infrastructure Projects Company Pvt. Ltd
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SI. No. Project Details

87. Expansion and Strengthening of Runway and up gradation of Associated
Operational Infrastructure and Terminal facilities at Naini- Saini Airport,
Pithoragarh (Uttarakhand) for ATR by M/s Director, Civil Aviation,
Directorate Jolly Grant, Dehradun

West Bengal

88. Development of Cryogenic LPG Import, Storage and Distribution Facility
along with allied infrastructure at JL. No. 140 and138, Haldia Dock
Complex, Mauza Jagat Chak, Village Durgachak, Distt. Purba Medinipur,
West Bengal by M/s Aegis Logistics Ltd.

89. Construction of a resort, SPA and Health Club “Sagar Kutir’ at Digha,
PO and P.S — Digha, Mouza —Duttapur, District -Purba Medinipur, West
Bengal by M/s GGL Hotel and Resort Company Limited

Sickness of people due to fly ashes

11946, SHRIMATI KAHKASHAN PERWEEN: Will the Minister of
ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to state:

{a) whetheritis a factthat the people are getting sick due to fly ashes discharging
from power projects in the country, if so, the details thereof; and

{(b) the steps being taken by Government to stop it?

THEMINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKARY): (a) and (b) There is
no conclusive study available correlating sickness and fly ash generation from Power
Projects. Nevertheless, some complaints were received regarding improper disposal
of fly ash. However, to prevent any adverse impact due to {ly ash, the Ministry while
granting environmental clearance to Thermal Power Plant (TPP) Projects stipulates
conditions for prevention, abatement and control of pollution including safe storage
and handling of {ly ash. Further, to improve the utilization of fly ash in the country, the
Ministry has 1ssued the Fly Ash Utilization Notification, 1999. As per this Notification,
TPPs are required to make pond ash and at least 20% of dry fly ash available free of
charge to manufacturers of bricks, blocks or tiles; road construction agencies; public
works department, etc. Every construction agency engaged in construction within 100
kilometer (km) from a coal or lignite based thermal power plant is required to use fly

ash based products for construction.

T Original notice of the question was received in Hindi.



